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[RAJYA SABHA]

to Questions 358

S.No. Name of the Office

Number of Outcome of the Searches
Officials
involved
Delhi Government Offices 14 Searches (Fourteen)
W Sub-Registrar. V, C-Block, 4
DDA, Vikas Sadan, N.Delhi
(ii) Sub-Registrar Offices at:—
(a) Tis Hazari 1
(b) Kashmiri Gate 1
(c) Janak Puri 1
(d) Asaf Ali Road 2 (Private
person)
(e) Seelam Pur NIL
(iii) Motor Vehicles Inspection Unit, 11 In all the above cases

Burari, Deptt. of Transport
Comnissioner
Delhi Administration.

(iv) Sales Tax Office, IP Esiate
(6 Wards)

(Including 4 registered by the CBI, the
Private Law will take its course.
Persons)

8
(Including 1
Private
Person)
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to Questions 362

Tussle between Director and President of
i AIIMS

502. SHRI SANATAN BISI: Will the
Minister of HEALTH AND FAMILY
WELFARE be pleased to state:

(a) whether there was tussle between
the Director and, President of the All
India Institute of Medical Science
(AIIMS), Delhi; and

(b) if so, what steps have been taken to
avoid general deterioration, frustration
and demoralisation in all ranks of the
faculty?

THE MINISTER OF HEALTH AND
FAMILY WELFARE (SHRI A.R.
ANTULAY): (a) No, Sir.

(b) Does not arise.

Rate of interest on loans of Khadi and
Village Industries

503. SHRI JOY NADUKKARA: Will
the Minister of INDUSTRY be pleased
to state whether Government propose to
reconsider its decision to enhance the
rate of interest of the loans of the Khadi
and Village Industries Boards and Khadi
commission, from 4% to a higher rate so
as to help the poor applicant?

THE MINISTER OF STATE IN THE
MINISTRY OF INDUSTR Y (SHRI M.
ARUNACHALAM): On the basis of the
recommendations of the High Power
Committee, the scheme of providing
interest subsidy on loans for the village
industries has been discontinued. In its
recommendations, the Committee has
emphasised the need to .obtain adequate
finance rather than concessional finance
for village industries.

As a follow wup on the re-
commendations of the Committee,
Khadi & Village Industries Commission
(KVIC) has been permitted to provid:
margin money upto 25% of the projus:
cost subject to a ceiling of Rs. 4 lakhs '~
the form of grant for all viable villag.



